bR. P(C)No. 674 OF 2004
IN THE SUPREME COURT OF | NDI A
Cl VI L APPELLATE JURI SDI CTI ON
REVI EW PETI TION (C) NO. 674 OF 2004
I'N

SPECI AL LEAVE PETI TION (C) NO. 20876/ 2003

Kirpal Singh ...Petitioner(s)

Ver sus
Sobha Singh & Sons (P) Ltd. & Os. ... Respondent ( s)
ORDER
We have gone through the Review Petition and the rel evant docunments. |n our opinion,

for review of our order dated 9th February, 2004 is nmade out.
The review petition is, therefore, dism ssed.

....................... J.
(Y. K. SABHARWAL)
....................... J.
(B.N. AGRAVAL)
New Del hi ,
March 31, 2004.
CHAVBER MATTER SECTI ON XI V
SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

Revi ew Petition(Gvil) No.674/2004 in S.L.P.(C) No.20876/2003

Kl RPAL SI NGH Petitioner (s)
VERSUS

SOBHA SINGH & SONS (P) LTD. & ORS. Respondent (s)

Date : 31/03/2004 This Petition was circulated in Chanbers today.

CORAM :
HON BLE MR, JUSTI CE Y. K. SABHARWAL
HON BLE MR, JUSTI CE B. N. AGRAVWAL

By Circul ation

no case



UPON perusing the papers, the Court nmade the foll ow ng
ORDER

The review petition is dismssed.

(N.  Annapur na) (V. P. Tyagi)
Court Master Court Master

(Signed order is placed on the file.)



